
ORISSA HIGH COURT

FILING REPORT AS ON :31/07/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

1 BLAPL/0005114/2020 PRAFULLA KUMAR MISHRA H.N. MOHAPATRA BADAGODA P.S. /187 /2020

VS VS S.D.J.M.,BHUBANESWAR(Khordha *)

STATE OF ODISHA CT/0002610/2020

2 BLAPL/0005115/2020 BANGURU MEHER S.K.JOSHI BARGARH SADAR /135 /2020

VS VS S.D.J.M.,BARGARH(Bargarh *)

STATE OF ODISHA CT/0000456/2020

3 BLAPL/0005116/2020 BIKRAM KHAMARI P.K.JENA JUNAGARH /440 /2017

VS VS ()

STATE OF ODISHA //

4 BLAPL/0005117/2020 GATI KHATUA BASUDEV BARIK TALCHER TOWN /142 /2020

VS VS ()

STATE OF ODISHA //

5 BLAPL/0005118/2020 SAHIL SUNYANI KARUNAKAR GAYA TAISARA /2 /2020

VS VS ()

STATE OF ODISHA //

6 BLAPL/0005119/2020 SAHIL SUNYANI KARUNAKAR GAYA SUNDARGARH TOWN /277 /2019

VS VS ()

STATE OF ODISHA //

7 BLAPL/0005120/2020 SUNIL MOHANTY @ KALIA DIPTI RANJAN BHOKTA JEYPORE SADAR /103 /2020

VS VS ()

STATE OF ODISHA //

8 BLAPL/0005121/2020 BALI BESRA SURYAKANTA DWIBEDI TUSRA /132 /2019

VS VS ()

STATE OF ODISHA //

9 BLAPL/0005122/2020 SUNDAR BEHERA BIJAY KUMAR PARIDA ABHAYACHANDPUR /32 /2020

VS VS ()

STATE OF ODISHA //

10 BLAPL/0005123/2020 GANGA KAWASI PRASANTA KUMAR NANDA MATHILI /77 /2018

VS VS ()

STATE OF ODISHA //

11 BLAPL/0005124/2020 SK.JABIR GYANALOKA MOHANTY KARANJIA /83 /2020

VS VS ()

STATE OF ODISHA //
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12 BLAPL/0005125/2020 MALLICK ABDUL ADNAM ASIT KUMAR JENA BALICHANDRAPUR /150 /2020

VS VS ()

STATE OF ODISHA //

13 BLAPL/0005126/2020 POOJA KUMARI DOLLY @ NISHA KUMARI ASIT KUMAR JENA MATHILI /98 /2020

VS VS ()

STATE OF ODISHA //

14 BLAPL/0005127/2020 MADAN PADUA ASIT KUMAR JENA MATHILI /98 /2020

VS VS ()

STATE OF ODISHA //

15 CONTC/0002985/2020 URAMAT NAG ADV  / /

VS VS ()

NANDA KISHORE TANDI //

16 CONTC/0002986/2020 MERCIAL SENAPATI SUKANTA KUMAR DALAI  / /

VS VS ()

SNIGDHARANI PRADHAN //

17 CONTC/0002987/2020 ABHAY KUMAR MALLICK RAJENDRA NARAYAN ROUT  / /

VS VS ()

BISHNUPADA SETHI //

18 CRLA/0000431/2020 PRAFULLA KU. DALEI B.K.RAGADA PIPLI /372 /2018

VS VS ()

STATE OF ODISHA //

19 CRLA/0000432/2020 BANAMALI PATRA GHANASHYAM MUDULI GOBINDAPUR /32 /2018

VS VS ()

STATE OF ODISHA //

20 CRLREV/0000325/2020 ROHIT KHERWAR SURESH KUMAR JENA TALCHER TOWN /322 /2019

VS VS ()

STATE OF ODISHA //

21 MACA/0000539/2020 ANUPAMA MOHANTY PABITRA KUMAR NAYAK  / /

VS VS ()

SANJAYA KUMAR ZORA //

22 MACA/0000540/2020 THE MANAGER(LEGAL),IFFCO-TOKIO GENERAL INSURANCE COMPANY LTD.ADAM ALI KHAN  / /

VS VS ()

PRAKASH CHANDRA SWAIN //

23 MACA/0000541/2020 BAJAJ ALLIANZ GENERAL INSURANCE CO.LTDADAM ALI KHAN  / /
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VS VS ()

KABITA NAYAK //

24 RVWPET/0000257/2020 NAMITA SAHOO ADV  / /

VS VS ()

PRASANTA KUMAR MOHARANAAND //

25 WA/0000452/2020 ANITA KUMARI PATRA ASHOK KUMAR APAT  / /

VS VS ()

STATE OF ODISHA //

26 WA/0000453/2020 DIGAMANI SOREN ASHOK KUMAR APAT  / /

VS VS ()

STATE OF ODISHA //

27 WP(C)/0017794/2020 NUTAN DHARUA S.K.JOSHI  / /

VS VS ()

STATE OF ODISHA //

28 WP(C)/0017795/2020 PANDRU CHINDA S.K.JOSHI  / /

VS VS ()

STATE OF ODISHA //

29 WP(C)/0017796/2020 BABA NABARATRA WOMENS SELF HELP GROUPPRADEEP KUMAR DAS  / /

VS VS ()

STATE OF ODISHA //

30 WP(C)/0017797/2020 KANTILATA NAIK H.M.DHAL  / /

VS VS ()

STATE OF ODISHA //

31 WP(C)/0017798/2020 STATE OF ODISHA ADDL.GOVT.ADVOCATE  / /

VS VS ()

SRIMANTA KU.GOUDA //

32 WP(C)/0017799/2020 PRASANTA KUMAR DASH BIRAJA PRASANNA DAS  / /

VS VS ()

STATE OF ODISHA //

33 WP(C)/0017800/2020 DILESWAR PRADHAN PABITRA KUMAR NAYAK  / /

VS VS ()

GOVT. OF ODISHA //

34 WP(C)/0017801/2020 KRUPASINDHU MUDULI BIBHU PRASAD DAS  / /

VS VS ()
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STATE OF ODISHA //

35 WP(C)/0017802/2020 SIBA CHARAN MOHAPATRA BIBHU PRASAD DAS  / /

VS VS ()

STATE OF ODISHA //

36 WP(C)/0017803/2020 DR.BICHITRA KUMAR NAYAK MANOJ KUMAR PATI  / /

VS VS ()

STATE OF ODISHA //

37 WP(C)/0017804/2020 SURYAMANI PRADHAN A.SATPATHY  / /

VS VS ()

STATE OF ODISHA //

38 WP(C)/0017805/2020 JUDHISTHIRA PATRA B.N.PARIDA  / /

VS VS ()

STATE OF ODISHA //

39 WP(C)/0017806/2020 DR.ASHRAM USHA SARANGI MANOJ KUMAR PATI  / /

VS VS ()

STATE OF ODISHA //

40 WP(C)/0017807/2020 AVIJIT KUMAR SAMAL JITENDRA KUMAR DIGAL  / /

VS VS ()

STATE OF ODISHA //

41 WP(C)/0017808/2020 DR.TRINATH PATI SARADA P.SARANGI  / /

VS VS ()

STATE OF ODISHA //

42 WP(C)/0017809/2020 KRUSHNA NAYAK PRASANTA KUMAR NANDA  / /

VS VS ()

STATE OF ODISHA //

43 WP(C)/0017810/2020 MADHUSMITA BALIARSINGH PRONOY MOHANTY  / /

VS VS ()

RANPUR NOTIFIED AREA COUNCIL //

44 WP(C)/0017811/2020 SUDHIRA DHANGADA MAJHI SIDHESWAR MALLIK  / /

VS VS ()

STATE OF ODISHA //

45 WP(C)/0017812/2020 SURYAKANTA PRADHAN PRABHU PRASANNA BEHERA  / /

VS VS ()

STATE OF ODISHA //

Page 4/9



ORISSA HIGH COURT

FILING REPORT AS ON :31/07/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

46 WP(C)/0017813/2020 MADHUSMITA DAS PRABHU PRASANNA BEHERA  / /

VS VS ()

STATE OF ODISHA //

47 WP(C)/0017814/2020 NISHIKANTA MISHRA  / /

VS VS ()

STATE OF ODISHA //

48 WP(C)/0017815/2020 TUKUNA BEHERA B.M.SARANGI  / /

VS VS ()

REGIONAL TRANSPORT OFFICER, ROURKELA //

49 WP(C)/0017816/2020 KHAGESWAR AGASTI B.M.SARANGI  / /

VS VS ()

REGIONAL TRANSPORT OFFICER, ROURKELA //

50 WP(C)/0017817/2020 ALOK MOHANTY B.M.SARANGI  / /

VS VS ()

REGIONAL MANAGER, RESERVE BANK OF INDIA //

51 WP(C)/0017818/2020 SANGRAM KISHORE MOHANTY DIPTIRANJAN MOHAPATRA  / /

VS VS ()

UNION OF INDIA //

52 WP(C)/0017819/2020 REETANJALI SARANGI B.M.SARANGI  / /

VS VS ()

REGIONAL TRANSPORT OFFICER //

53 WP(C)/0017820/2020 SEKH MOHAMMAD JAHID SIDHARTHA DAS  / /

VS VS ()

STATE OF ODISHA //

54 WP(C)/0017821/2020 ARCHANA KANHAR M/S PRASANTA KUMAR SATAPATHY  / /

VS VS ()

STATE OF ODISHA //

55 WP(C)/0017822/2020 SEKH MOHAMMAD JAHID SIDHARTHA DAS  / /

VS VS ()

STATE OF ODISHA //

56 WP(C)/0017823/2020 THE SECRETARY ANGUL UNITED CENTRAL COOPERATIVE BANK LTD.M.M.SWAIN  / /

VS VS ()

STATE OF ODISHA //

57 WP(C)/0017824/2020 GHANASHYAMA SAHOO M/S SATRUGHNA DASH  / /
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VS VS ()

STATE OF ODISHA //

58 WP(C)/0017825/2020 GHANASHYAMA SAHOO SATRUGHNA DASH(A)  / /

VS VS ()

STATE OF ODISHA //

59 ABLAPL/0008663/2020 SUKANTA KUMAR MOHANTY SAMBEET PATTANAYAK KONARK /40 /2016

VS VS J.M.F.C.,KONARK(Puri)

STATE OF ODISHA GR/0000381/2016

60 ABLAPL/0008664/2020 ANANTA PRASAD JENA SUSHANT KUMAR PRADHAN SIMULIA /174 /2020

VS VS J.M.F.C.,SORO(Baleshwar)

STATE OF ODISHA CT/0000514/2020

61 ABLAPL/0008665/2020 PABITRA PRADHAN H.N.MOHAPATRA KHANDAGIRI P.S. /380 /2020

VS VS S.D.J.M.,BHUBANESWAR(Khordha *)

STATE OF ODISHA CT/0002654/2020

62 ABLAPL/0008666/2020 KISHAN AGRAWALLA PARTHA SARATHI NAYAK TALCHER TOWN /290 /2019

VS VS S.D.J.M. CIVIL JUDGE (JD),TALCHER(Anugul *)

STATE OF ODISHA GR/0001307/2019

63 ABLAPL/0008667/2020 SHADAB AHMED PABITRA KUMAR NAYAK CHANDABALI /29 /2020

VS VS J.M.F.C,CHANDABALI(Bhadrak *)

STATE OF ODISHA GR/0000079/2020

64 ABLAPL/0008668/2020 SAROJ MOHANTY SUSANTA KUMAR NATH EOW,BHUBANESWAR /4 /2020

VS VS S.D.J.M.,BHUBANESWAR(Khordha *)

STATE OF ODISHA CT/0002677/2020

65 ABLAPL/0008669/2020 BALAMANI BAGHA PARTHA SARATHI NAYAK COLLIERY /171 /2020

VS VS S.D.J.M. CIVIL JUDGE (JD),TALCHER(Anugul *)

STATE OF ODISHA GR/0000748/2020

66 ABLAPL/0008670/2020 DILIP KUMAR PADHI AMLAN SHAKTI PAUL NAUGAON /107 /2020

VS VS SPECIAL JUDGE,JAGATSINGHPUR(Jagatsinghapur *)

STATE OF ODISHA CT/0000089/2020

67 ABLAPL/0008671/2020 SATRUGHNA NAIK PARTHA SARATHI NAYAK N.T.P.C. /103 /2020

VS VS S.D.J.M. CIVIL JUDGE (JD),TALCHER(Anugul *)

STATE OF ODISHA GR/0001061/2020

68 ABLAPL/0008672/2020 UPENDRA MALLIK BIBHUDHANANDA MOHAPATRA BHANDARIPOKHARI /130 /2020

VS VS S.D.J.M.,BHADRAK(Bhadrak *)
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STATE OF ODISHA GR/0001277/2020

69 ABLAPL/0008673/2020 SANKAR ADHIKARI RAJESH KUMAR MAHAPATRA JARADA /141 /2020

VS VS ()

STATE OF ODISHA //

70 ABLAPL/0008674/2020 DHIRENDRA MALIK @ DHARMENDRA MALIKDIBYAJYOTI SAHOO RAJNAGAR /155 /2020

VS VS ()

STATE OF ODISHA //

71 ABLAPL/0008675/2020 ARJUNA BISOI ANIRUDHA DAS KUMBHARAPARA /100 /2020

VS VS ()

STATE OF ODISHA //

72 ABLAPL/0008676/2020 LAXMIDHAR PRADHAN AMITAV TRIPATHY SARANAKUL /73 /2020

VS VS ()

STATE OF ODISHA //

73 ABLAPL/0008677/2020 MANAS @FIROZ PATTNAIK RONIT GHOSH KANIHA /128 /2020

VS VS ()

STATE OF ODISHA //

74 ABLAPL/0008678/2020 GOBINDA MOHAPATRA SALAUDDIN KHAN COLLIERY /228 /2020

VS VS ()

STATE OF ODISHA //

75 ABLAPL/0008679/2020 TIKINA RANA JAYADEBA BEHERA  / /0

VS VS ()

STATE OF ODISHA //

76 ABLAPL/0008680/2020 BINATA ROUT D.C.ROUT CUTTACK SADAR /318 /2020

VS VS ()

STATE OF ODISHA //

77 ABLAPL/0008681/2020 SUSANT BEURA LALITENDU MISHRA PATKURA /162 /2020

VS VS S.D.J.M.,KENDRAPARA(Kendrapara *)

STATE OF ODISHA GR/0000975/2020

78 ABLAPL/0008682/2020 BINAYAK MAHARANA R.ACHARY  /188 /2020

VS VS ()

STATE OF ODISHA //

79 ABLAPL/0008683/2020 BASANTA KUMAR SETHI KURESH PRASAD DASH  /187 /2020

VS VS J.M.F.C,BUGUDA(Ganjam)

STATE OF ODISHA GR/0000178/2020
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80 ABLAPL/0008684/2020 NAROTAMA SAHOO BIBHUDANANDA MOHAPATRA JAJPUR SADAR /100 /2020

VS VS ()

STATE OF ODISHA //

81 ABLAPL/0008685/2020 SIMADRI MAHARANA R.ACHARYA TITILAGARH /188 /2020

VS VS ()

STATE OF ODISHA //

82 ABLAPL/0008686/2020 CHAMARU MEHER JAGABANDHU SAHU LOISINGHA(BOLANGIR) /219 /2020

VS VS ()

STATE OF ODISHA //

83 ABLAPL/0008687/2020 SANJIB SWAIN @ SANJAY SAMBEET PATTANAYAK KONARK /94 /2020

VS VS ()

STATE OF ODISHA //

84 ABLAPL/0008688/2020 RAGHU @ RAGHUNATH DAS AMULYA RATNA PANDA SAHADEV KHUNTA /199 /2020

VS VS ()

STATE OF ODISHA //

85 ABLAPL/0008689/2020 SUBRAT SAHOO AMULYA RATNA PANDA CHHENDIPADA /235 /2020

VS VS ()

STATE OF ODISHA //

86 ABLAPL/0008690/2020 AJAY CHRISTIAN @ ISMAEL BAGH TUKUNA KUMAR MISHRA NABARANGAPUR TOWN /121 /2019

VS VS ()

STATE OF ORISSA //

87 ABLAPL/0008691/2020 MITANJALI DHAL SOUBHAGYA KUMAR DASH AGARAPADA /103 /2019

VS VS ()

STATE OF ODISHA //

88 ABLAPL/0008692/2020 PANCHANAN BHOI S.K.JOSHI BANGOMUNDA /93 /2020

VS VS ()

STATE OF ODISHA //

89 ABLAPL/0008693/2020 DHIRENDRANATH NANDA S.D.ROUTRAY MANCHESWAR P.S. /173 /2020

VS VS ()

STATE OF ODISHA //

90 ABLAPL/0008694/2020 BHAGIRATHI CHOUDHURY SUSHANTA KUMAR JOSHI BHAWANIPATNA SADAR /411 /2019

VS VS ()

STATE OF ODISHA //

91 ABLAPL/0008695/2020 NIRANJAN DAS DILLIP RAY NIKIRAI /84 /2020
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VS VS ()

STATE OF ODISHA //

92 ABLAPL/0008696/2020 LINGA@ P.RJESWAR RAO DEEPAK RANJAN PARIDA LINGARAJ P.S. /118 /2020

VS VS ()

STATE OF ODISHA //
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